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Daily wages/temporary 
employees in DDA and 

CPWD 

10669. SHRI BABURAO PARANJPE : 
SHRI ATAL BIHARI 
VAJPAYEE: 
SHRI AMAR ROYPRADHAN : 

WiH the Minister of WORKS AND 
HOUSING be pleased to lay a tatement 
showing: 

(a) the number of employees in C.P.W.D., 
D.D.A. and his Ministry's other Depart-
ments in Delhi ; 

(i) who are on daily wages ; and 

(ii) whose service continue to be tempo-
rary ; 

(b) policy which governs their being made 
permanent ; and 

(c) how many employees of DDA, 
CPWD and other Department under his 
Ministry have been made permanent in each 
of the previous 3 years ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAMMED USMAN ARIF) : 
(a) to (c). The information is being collect-
ed and will be laid on the Table of the 
House. 

LTC facility 

10670. SHRI MANOHAR LAL SAINI: 
Will the Minister of IRRIGATION be pleas-
ed to state: 

() whether it is a fact that some of the 
employees working in his Ministry and its 
attached and subordinate offices have been 
found abusing the L.T.C. facility during the 
course of tbe la t five years and major penaI-
ti have been imposed on them; 

(b) if so, the details tb reof as al 0 the 
tails of tho penalties awarded to them and 

whether the penalty is in eeping with the 
r ity of the offence; nd 

( c) are there any more such cases pend. 
in action 1 

THE MINISTER OF STATE OF THE 
MINISTR Y OF IRRIGATION (SHRI 
RAM NIWAS MIRDHA): (a) Yes, Sir. 

(b) Major penalty of reduction of pay by 
3 stages in time scale for a period of one 
year has been imposed on a group B Officer 
of an attached office of this Ministry. Also, 
minor penalties have been imposed on three 
other officjals of attached/subordinate offices. 
The penalties have been awarded by compe-
tent authorities after following the prescribed 
procedures and keeping all aspect of the 
cases in view. 

(c) Yes, Sir. 

Break up of vacant and 
filled posts connected 

witb "Rajbbasha" 

1 0671. SHRI KAMLA MISHRA 
MADHUKAR : Will the Minister of IRRI-
GATION be pleased to state: 

(a) category-wise break up of vacant 
and filled up posts connected with Rajbha· 
sha in his Ministry/attached and subordinate 
offices; 

(b) whether persons are available in the 
feeder channels for filling the vacant 
posts; 

(c) if so, in how many categories; 

(d) the reasons for delay and being indif-
ferent towards filling the Hindi posts ; 
and 

(e) by what time the action will be com· 
pleted ? 

THE MINISTER OF STATE OF THE 
MIN ISTR Y OF IRRIGATION (SHRI 
RAM NIWAS MIRDHA): (a) to (e). The 
information is being collected and will be 
laid on the Table of the House. 
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